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GOVERNMENT OF ANDHRA PRADESH 
ABSTRACT 

 
EFS&T Department – Notify the A.P. Pollution Control Board, Vijayawada as the 
Monitoring Agency to monitor compliance with the terms and conditions of 
Environmental and CRZ Clearance (s) granted by the SEIAA and DEIAA - 
Notification - Orders - Issued. 

ENVIRONMENT, FORESTS, SCIENCE & TECHNOLOGY (SEC.I) DEPARTMENT 

 G.O.MS.No. 120                                                       Dated: 01-11-2018.        
                      Read the following.  

From the Addl.PCCF (Central), MoEF&CC, GoI, Regional Office (South Eastern 
Zone), Chennai, Lr.F.No.DP/12.1/2016-17/ROSEZ/Mon.SEIAA & DEIAA/1458, Dt. 
12.09.2017. 

&&& 

ORDER:  

 The following notification shall be published in an Extraordinary issue of the 
Andhra Pradesh Gazette; Dated.01.11.2018. 

NOTIFICATION 

 In pursuance of the Ministry of Environment, Forests & Climate Change, 
Letter F.No.DP/12.1/2016-17/ROSEZ/Mon.SEIAA & DEIAA/1458, Dt. 12.09.2017, 
the Governor of Andhra Pradesh hereby notify the Andhra Pradesh Pollution Control 
Board, Vijayawada as the Monitoring Agency to monitor compliance with the terms 
and conditions of Environmental and CRZ Clearance (s) granted by the State level 
Environment Impact Assessment Authority  and District level Environment Impact 
Assessment Authority  of Andhra Pradesh, with immediate effect.  

2.      The Member Secretary, Andhra Pradesh Pollution Control Board shall take 
further necessary action in the matter accordingly. 

(BY ORDER AND IN THE NAME OF THE GOVERNOR OF ANDHRA PRADESH) 

                  G. ANANTHA RAMU 
PRINCIPAL SECRETARY TO GOVERNMENT 

 
To 
The Member Secretary, A.P. Pollution Control Board, Vijayawada 
The Member Secretary, SEIAA, O/o Andhra Pradesh Pollution Control Board 
All District Magistrate & Collectors in the State 
Copy to: 
The PS to  Minister for EFS&T 
The PS to Principal Secretary, EFS&T  
The Law (G) Department  
The MoEFS&CC, Regional Office (South Eastern Zone), 
  1st & 2nd Floor, HEPC Building No. 34, 
  Cathedral Garden Road, Nungam Bakkam, Chennai. 
 

//FORWARDED:: BY ORDER// 

SECTION OFFICER 
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State Level Environment Impact Assessment Authority (SEIAA)
Andhra Pradesh

Ministry of      Environment, Forests & Climate Change,  
Government of India

D.No.33-26-14 D/2, Near Sunrise Hospital, Pushpa Hotel Centre,
Chalamavari Street, Kasturibaipet, Vijayawada-520010.

 
Lr.No.31/SEIAA/Legal/NGT/2021                                                 05/02/2022
 
To
Sri. V.G. Venkata Reddy,
Director of Mines and Geology,
5th Floor, 'B' Block, 
Sri Anjaneya Towers,
Ibrahimpatanam, Vijayawada.
 
Sir,
 

Sub: SEIAA - NGT Case  O.A.No.247 of 2021 (SZ) Tribunal order , dt: 04.01.2022    -
SEIAA,AP - Nomination of Member to Joint Committee - Reg.
 

Ref: Hon'ble NGT order dated 04.01.2022 in O.A.No. 247 of 2021 (SZ). 
 

***
            In  the  reference  cited  above  the  Hon'ble  National  Green  Tribunal  (SZ),
Chennai order dt.04.01.2022 in O.A.No.247/2021 (SZ),  issued orders that in order to
ascertain the genuineness of the allegations made  and also  alleged violations said to
have been committed by the respondents, appointed a Joint Committee comprising of
(1)  Senior  Officer  from  Andhra  Pradesh  State  Environment  Impact  Assessment
Authority,  (2)  A Senior  Officer  from Ministry  of  Environment  forest  and Climate
Change  (MoEF&CC),  Integrated  Regional  Office,  Vijayawada,  (3)  Senior  Officer
from  the  Andhra  Pradesh  Pollution  Control  Board  (APPCB)  as  nominated  by  its
Chairman  and  (4)  The  Deputy  Director,  Mines  &  Geology,  Greamspet  ,  Chittoor
District, Andhra Pradesh to inspect the area in question and submit a factual as well as
action taken report, if any violation are found.
 

 The  committee  is  directed  to  submit  the  reports  to  this  Tribunal  on  or  before
16.02.2022 by e-filling in the form of searchable PDF/QCR Supportable PDF and not
in the form of image PDF along with necessary hardcopies to be produced as per rules.
 

   The Department of Mines & Geology, Andhra Pradesh is the Nodal Agency for co-
ordination and also for providing necessary logistics. Copy of the Hon'ble NGT Order
dated 04.01.2022 is enclosed.
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Prof.  K  .Tyagaraju,  Member,  SEAC,  A.P,.Professor,  Bio-  Chemistry   SV
University  Tirupathi  (Mobile:No.9849063289),  e-mail:
thyagarajuk_1999@yahoo.com) is nominated to represent SEIAA, Andhra Pradesh to
this Joint Committee.

 
 

Yours faithfully,
 

Chairman 
Chairman 

  SEIAA, A.P.
 
Copy to :
 

1. Prof. K .Tyagaraju, Member, SEAC, A.P for information and necessary co-
ordination as a member of Joint Committee. 

2. The Chairman, SEAC, A.P. for information. 
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